Practice of Electropathy System of Medicine

*50 Sh. SUDHIR SINGLA (Gurgaon): Will the Ayush Minister be pleased to

state:-

a)

b)

d)

Reply:-

whether it is a fact that the doctors of
electropathy/electrohomeopathy system of medicine are practicing
in the State;

if so, the number of the doctors who are practicing electropathy
system of medicine in the State;

whether any scheme has been formulated by the Government for
promoting the above said system of medicine in State together with
the details thereof; and

whether there is any proposal under consideration of the
Government to implement any law regarding the practice and
registration of doctors of electropathy system of medicine in State

together with the details thereof?

Anil Vij, Health and AYUSH Minister Haryana.

a) & b)

c) & d)

Electrohomoeopathy is not a recognized system of medicine.
Hence, no such record available in this office.

Electrohomoeopathy is currently not a recognized system of
medicine. However, the issue of recognition of
Electrohomoeopathy as a system of medicine is currently under
examination of Government of India, Ministry of Health and Family

Welfare, (Department of Health Research).
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